GOVERNMENT OF INDIA
MINISTRY OF CIVIL AVIATION
L OK SABHA
UNSTARRED QUESTION NO. : 485
(To be answered on the 25t July 2024)

PILOT DUTY NORMS

485. SHRI SELVAGANAPATHI T.M.

Will the Minister of CIVIL AVIATION
olloR feaTotol 31l be pleased to state: -

(a) whether it is a fact that the Directorate General of Civil Aviation has
brought out new pilot duty norms which have been implemented from
1.6.2024 and if so, the details thereof;

(b) whether it isalso true that recent pilot deaths hasled to the urgency of the
implementation of the said norms and if so, the details ther eof;

(c) the guidelines prescribed in the new duty normsfor the pilots;

(d) whether it isalso true that most of the airlines have urged the gover nment
to postpone the implementation of the said norms; and

(e) if so, the decision of the DGCA in thisregard?

ANSWER

Minister of Statein the Ministry of CIVIL AVIATION
iR fdatTotol 31IekI 31 3531 3 (Shri Murlidhar Mohol)

(a) to (e): DGCA has issued Revision 2 to CAR Section 7 Series J Part |11
Issue |1l dated 26.03.2024 which contains pilots duty norms. As per para 2.2
of the CAR all operators engaged in scheduled air transport operations may
continue to operate in compliance with CAR Section 7 SeriesJ Part |11 Issue
11 Revision | dated 24th April,2019 till approval of their respective schemein
compliance with the aforesaid Revision 2 of the CAR.

Rule 39B of the Aircraft Rules, 1937 regarding Medical Standards of flight
crew stipulates that no license or rating required for any of the personnel of
the aircraft shall be issued or renewed unless the applicant undergoes a
medical examination with an approved medical authority and satisfies the
medical standards as notified by the Director General. In compliance with the
same, DGCA has issued regulations which specify the medical requirements
for flight crew license and ratings. Theregulations are based on the provisions
of ICAO Annex 1 and its amendments. For a commercial pilot's license, a
Class 1 medical assessment isrequired which iscarried out by medical boards



at the Indian Air Force Medical Centers. As such, the medical screenings of
the pilotsis done from time to time based on inter national practices.
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